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Fundamental Rights guaranteed by
Part III of the Constitution.”

Icould refer also—there is no time—to
the evidence of Mr. Seervai and Mr. Set-
alvad who made it very clear how the best
and finest and, usually, the most conser-
vative legal opinion in this country isin
support of the Bill. But we find on the
other hand that the serried ranks of pro-
perty and profit have joined togetherin
order to bring about the defeat of this
Bill.

The question sometimes arises that we
are a very unpredictable people in India
who can return the wrong kind of people to
Parliament. We are what we are and we
have to make do with what we happen to
be. If we have a better society in this coun-
try, it will not be imported from outside or
dropped from the skies. It will have to be
made by our own people with their faults
and their imperfections. We have been told
that if Communists come to power, if they
can get more than 50 per cent of seats here
and the same proportion of seats in half the
number of States of the country, the
heavens will fall. If the Communists or
the Swatantra or the Jan Sangh or any
other party comes to power through the
franchise of the people who are we to
stop them from doing so because that will
be the proper thing to do?

Somebody was saying that Reaction
took over in Hitler's Germany. Of course,
the Weimar Consttution was the ‘‘freest
in the world.” But Reaction could take
over because of certain other things hap-
pening, reactionary movements taking on a
tremendous character befuddling the masses
into submission. Can a watertight legal text
book prevent Reaction taking over where
it can? Are we to go against the clemental
forces of History. This measure, at any
rate, wants to make sure of progress if we
believe in Parli y Dx y. Some-
body once said that Parliamentary Demo-
cracy was the worst of all political systems
except for the others. The others are per-
haps even worse. Can’t we all combine
and can’t we think of a conceivable period
of time when we can get together and
bring about such changes as would make
our country worth living and dying
for ?
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I think, there is a ot of meretricious
talk about the sanctity of the Constitution.
Acharya Kripalani excelled himself in that
regard. I remember, as a student of history
how during the days of the French Revo-
lution, they put up the Declaration of the
Rights of Man which they described “‘as
trenchant as mathematical propositions,
true as the truth itself, intoxicating as a
vision of the absolute””. That Declaration
went the way of all flesh because of ob-
jective conditions of social struggle. Acha-
rya Kripalani himself quoted the American
Declaration of Rights....

MR. CHAIRMAN: The hon. Member
may continue on the next occasion. We
will now take up the Half-an-Hour Dis-
cussion.

17.30 hrs.

HALF-AN-HOUR DISCUSSION
GOSADANS RUN BY CENTRAL
GOSAMVARDHAN COUNCIL
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goft g ard oy 3 8 a3 §,
IE fra al® Gsoan aar o
a%ar &1 1A% fog gftows T @
w§ aul & gRIw § AT WA qF
gew faely foasr A w5 W)
fg &t § 3% oqmT T AWt 7
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T Aqra Y 7D F sirdx AT Y
g, AT agi N dwag dw
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frarefy AT & IIF B\ AT WG
&1 A7 wigwdq dex ®) fazdy faat
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SHRI SRADHAKAR  SUPAKAR
(Sambalpur) : T want some factual infor-
mation from the hon. Minister. May I
know who are in over-all charge of these go-
sadans? 1Is there any committee and will
‘he kindly give the names of those people
who are incharge, sothat we may have
some idea as to whether they are interested
in the proper up keep of these unfortunate
animals ?

Secondly, 1 do not understand what is
really meant by action. If the cows and
livestock which are useless they are
auctioned. Naturally we expect that only
the butchers will be interested in the
purchase of these animals. Just I wanted
to know why this system of auction is taking
place in case these animals are really old
and not useful for agricultural purposes.
Is that a fact?

Thirdly I want to knowif certait responsi-
ble persons who are in the managing
committee of the Gosadan are also p
when these auctions take place. Will the
Government consider the suggestion that
only on fixed days, these auctions take
place so that those people who areinte-
rested in the welfare of the cattle may also
be present there and see to it that the cows
and livestock do not fall into undesirable
hands,

ot wre ww e (ol @aw) o
avrefer agreg, gm smifen fafq-
qeq ¥ ftmi gwr & f& w@Enr M
Fui | AfFF N ARr-ofi meef,
W, T fREd gwrEw # Fv—
T2t 4T T §, ITHT AT § s ag vy
&, Fwriw g g & 1 swA
i W F@ T, qfrereT feard-
we ® §v a2 qfrafai A sargq)
X arfiow & 1 frawi w1 IEHET wF
a0 S A H AT @A E

g #aw wfiw qarTadY 8 a¢
YRR KL A ¥ AR &7 AT
&1 wodY YT wei w7 g A 7 aAy
& o€ wmve Y ewear § 1 5 A 6
WTAATHT BT QR EA §T T q2AY 07
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TR, AT W TATATE A H syaeqy
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T QAT AT 2, faeR graw A
FAT T A TH AN TEY
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fawelt #Y W41 quT 3 & frrdAe B,
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7z g F asdt &, O aw Gar TAET |
Afea gt ot W A eqaear
®T | AP T ITIRT AT faecr wY rdfy
& Jq awaz ewdmA a7 A
gm, feelt qaz fow agi aF A
NI | @A A Ad, W g
CAET 3V sqFedr g w0, @) ogS w0
7§ feT ofdw wdw 1 ¥ @t
a0Em fesdlr & feumiz & vwd &
aiq 33K TH WW w57, G5 5
femma & qig qur dakah wafass
w4 7 awT da o fowwy wrt §, @
Iy foretr & e 7 @R ® ford dare
®AM da0 (HYST wTH ¥ |

DECEMBER 13, 1968

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : Hon. Member Shri Shastriji
has raised the discussion on the manage-
ment of Gosadans.

I am thankful to Shri Prakash Vir
Shastri for raising this discussion on the
floor of the House, because a number of
things are being said in the press, and
therefore,itisa good thing that the Govern-
ment has got this opportunity to put its
view points on the floor of this House.

May I say for Shri Prakash Vir Shastri's
information that I am a farmer, and had
this membership of Parliament not inter-
fered, I would have continued as such. I
had a good dairy of mine and even now
my brother is having the best cowherd in the
district and perhaps the best of all in many
district in that State. As far as the love
for the cow or cattle is concerned, I do
not think that, as far as I am concerned,
I am second to anybody. T am second to
none. That is my own view. I am proud
of that fact.

oY diag sy (FEAE) AR
Wi & wfe gw A 7 WA gw AN
&

SHRI ANNASAHIB SHINDE : Unfor-
tunately, a number of things, rightly or
Wrongly, have spread about the gosadans.
Before I go into some of the points raised
by the hon. Members, I would like to
explain how these gosadans have been
brought about. Over a number of years,
efforts are being madc in this country to
sec that some protection is given to stray
and wild cattlc, but as far as wild cattle
are concerned, they cause considerable
damage to agricultural produce and natu-
rally the State Government and the farmer
are interested in sceing that the menace of
wild cattle is put down. So they are inte-
rested in having some scheme for catch-
ing wild cattle. Then there arc stray cattle
in cities and elsewhere. They also cause
traffic hazards and do considerable damage.
Then the idea was mooted as to how all
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these cattle can be taken to a place where
they can be provided with, fodder, water
etc. I donot think it would be possible
for anybody to have very ideal conditions,
like some individual farmers, where one
can have veterinary aid, good fodder,
drinking water and all that for the cattle.
But the ideas in the gosadans is that grazing
grounds should be there, and then the
necessary fodder drinking water facilities
should be provided. When this idea came
up for the first time in 1951-52 or 1953,
various experiments have been carried out
in the country, a number of States have also
established gosadans. I am told that there
are about 79 gosadans in the country. Out
of them, two are managed by the Central
Council of Gosamvardhan. There may be
some criticisms but the Goolarbhoj gosa-
dan is one of the best-managed of these
79 gosadans,

SHRI KANWAR LAL GUPTA : That
is the worst. Are you prepared to come
with me to sce it?

SHRI ANNASAHIB SHINDE : The
point is, as far as this gosadan is con-
cerned, about 2,000 acres of land are at
the disposal of this gosadans, somc of the
land has been taken by the Uttar Pradesh
Government for the construction of a
dam. I'do not have anexactidea as to
how many acres have been takcn by the
State Government.

ft TmMaTe wrRAT Ayl 6%
2400 wwr yfa & &t af B few
9T &7 a7 T § | fa 300 gwy wife
MEZAFIEE | TA & faq g
gt & ? =l wEEw & o fag
wAY wiwd &

SHRI ANNASAHIB SHINDE : Will
the hon, Member allow me to say a few
things? During the last few years, from
1960-61 about 23,186 cattle have been
handed by gosadan. Out of them 13,846
died a natural death, and 4,655 werc

auctioned. The total expenditure so far, -

including depreciation, from 1961-62 on-
wards, has been Rs. 5,72,000 and the
receipts have been Rs. 3,85,000 broadly,
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The main controversy is about auction.
It was never intended that productive cattle
should be maintained in gosadans. As
soon as the cattle was handed over by
Delhi Administration or UP  Government
productive cattle were separated. If some
farmer for breeding or draft purposes, was
prepared to accept them, they were handed
over immediately without beingjtaken to the
gosadans.

st TwieE weae o feey
fram 1 Y O 7€ | gF TIC FAI-
gt w1 fr o wg famgw oma &
TFgwmE qATg A & W A F AT
g

SHRI ANNASAHIB SHINDE : Ido
not know whether he is aware that some
Members of Parliament, asked for some
cattle from us and we have given them
whenever available. Even the Dandakar-
anya project was supplied some cattle.

If you examine the model scheme
which was evolved, there is a clause that
productive cattle should be auctioned and
they should not be maintained in gosadans.
On that basis, auction is made. The usual
method was, due publicity was given and
the local offices—BDO's office. Collector's
office, Veterinary Inspector's office, etc.,
were informed of the auction. During the
auction, nobody was allowed to bid unless
he got a certificate from the sarpanch or
the tahsildar that heis a genuine farmer
and he wants the cattle for breeding pur-
poses, etc.

oft orwearer TS QST
qx aft 81 fesdft wwmaw o fiE
I % w1y ey | GTow weAt Am-
sAge Tl & fxw s ¥
L 4 &

ot wiwx W ;. FU AT Wi
ariT 1 W guR gme fwo Swwr
wrare WY AT mft AR} E 1 R
g & foag v §, oefviwe
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[ i F4T 01 A ]
B9R AW, WIEAT Y A FY,  IHEHT
yara AT FE FAAF FAr
Fa7 A} §, BN TAH TRIWLI TG § |
goR SN usvivie e A Sw E AT
agy ?

MR. CHAIRMAN : Whenhe is giving
information, you are contradicting it.

SHRI ANNASAHIB SHINDE : If the
contention is that cows were rlaughtered,
the UF Government of which Jan Sangh
was constituent, was in power there. In
UP, cow-slaughter is banned. It was the
duty of the UF Government to take nece-
ssary legal action.

Y WaT WTW oA © WA qEA,
ag Nfafess i ww F71 TES
g1 queT SEar § f o gaigde e
TR g AT FE Y, T Ww AL A
T30 AFA 7 AT THEAEL @ A
FFAT AEA P XZ A HOY qEAr
qEATE | .. [wmrEm]. .. wea
gy, a8 ®1E Sq0a g 7 gg &
Fa3 § s ga 7 GrAd w dwAT
=if,q. gudl &1 7@ ¥ =fgn

SHRI ANNASAHIB SHINDE : In
U.P. there are cattle markets......

SHRI KANWAR LAL GUPTA : 1
challenge his statement. He is shielding
his officers. **

SHRI RANDHIR SINGH (Rohtak) :
We take objection to this. He is a farmer
and he loves cows much more than
vou do.

SHRI KANWAR LAL GUPTA : I
have great regard for the hon. Minister.

MR. CHAIRMAN : You should not
have used that word.

SHRI KANWARLAL GUPTA : I
am prepared to withdraw it.

MR. CHAIRMAN : That will be
expunged,
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S AW SEw T (FURET)
neqy wgIEy, faelr gmrew 3 Fgt
TG FALT G | Iaf TR
faig er§ 2 foR oy aqrd 1 v
ST A Fragf ? Fq7 F faws oo
Tt 12 2% | T AW gwAY wiw
HqUT ?

SHRI RANDHIR SINGH : Can they
threaten the hon. Minister and get a
reply ?

s TR AT 51 gHET
I Fd § | AT qgi AT &1 [y
ni@l § 5y A AGT |

SHRT RANDHIR SINGH : We respect

you very much, but do not threaten the
Minister. You will geta reply.

SHRI ANNASAHIB SHINDE : 1
really fail to appreciate the hon. Member's
reaction when I confront them with the
fact that when their party was in power,
in UP, why they did not detect a single
case of cowslaughter and why the UP
Government did not take action. . ..

( Interruption)

MR. CHAIRMAN : Is it the new
procedure that you wouldlike to contradict
every answer and raise a debate? Let us
lay downa new procedure so that I can
follow. Please do not interrupt him now.

=it Tovi fﬂ’! D W AR arear
gag o wm 87 A i oarc
AR AT q IGT F @) NG | gF W
a7 {241 AT qATH q@A T | 60 TTHE
FHF & AT | 98 B Any frerar
AR e 37 & Aiw frewi §? wy
ITT SATRT TIAY F WIT§ 7 @7 i 9wy
onoft AT AR . L.

MR.: CHAIRMAN : It is done by
ballot ?

ot wete fag : guTa oF W

T mff o , R 66 wia &)

+«*Expunged as ordered by the Chair,
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mgATa e ! u qrg @y g §, faf-
VT H qF q 1F § 1 9 #Zi & Ay
TR AT T ? AR OF OF @ L
50 & 60 qTHZ FATA qBA AR AR
IMFH I E, wATDATE ? @
o W fr dfgw OrE TER 9TE

Frad @ wifgw |
Kindly pass it on to the authorities.

MR. CHAIRMAN : We can discuss
the procedure later on.

SHRI DWAIPAYAN SEN (Katwa) :
If they are not satisfied with his reply, let
them raise it under the rules. Let them
follow the procedure .

SHRI ANNASAHIB SHINDE : When
a Government organisation or a public
organisation has to sell cattle or anything
auction is considered to be the proper
method in order to avoid many malpra-
ctices because it is a question of realisation
of revenue. So, cattle have to be sold to
the highest bidders. We cannot discrimi-
nate on that basis. Suppose, the highest
bidder is a farmer, certified by some
sarpanch or tehsildar, T do not think we
can challenge the bona fides of the person
and go into his mind for what purpose he
is possessing it. Tt is the responsibility
of the State. where cow-slaughter is
banned, to see that cow slaughter is not
allowed. Tt is the responsibility of the
State Government and T am not prepared
to accept any responsibility in regard to
this.

SHRI KANWAR LAL GUPTA :
Are you prepared to hold an inquiry ?

SHRI ANNASAHIB SHINDE : Then
some reference has been made to some
officers and to Shri Datar Singh, who is
not here} to” defend? himself. May I say
for Shri ~' Shastri’s information that Shri
Datar Singh is one of the well known
cow-lovers of this country. His services
were recognised by Mahatma Gandhi, Dr.
Rajendra Prasad and even Dhebharbhai.
Dhebarbhai considered him to be one of
the best workers in this country who has
done a lot for the cow.
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SHRI RANDHIR SINGH: Dhebar-
bhai made a report against Sardar Datar
Singh.

SHRI ANNASAHIB SHINDE
Dhebarbhai even now holds him in the
highest esteem as a person who loves the
cow. I do not think we should make any
charges against such persons. If we do it
the only result will be that voluntary wor-
kers who are doing some work will be
discouraged from taking up such work. T
do not think that Shastriji's intention was
that.

&t sxwmae wret ;3w W
wre «ft faqfe sy ofr £ FraYd sy &7

SHRI ANNASAHIB SHINDE : Shri
Bibhuti Mishra was a member because
a committee was appointed by my Ministry
to evalute the work of the Central Coun-
cil of Gosamvardhan including gosadans .

Shri Bibhuti Mishra has not submitted
any separate report to us apart from the
report which has been submitted by the
Evalution Team. The Evalution Team has
suggested to us that of the management
of Gosadans should be transferred to the
State Government. I have no objection.
After all, the State Government are closer
to the situation and they would be perhaps
in a better position to manage them. My
Miinstry will have no objection at all, nor
the Central Gosamvardhan Council, to
transfer the management of Gosadans to
the State Government.

Then, the hon. Member, Shri Kanwar
Lal Gupta, said that the Delhi Adminis-
tration has sent some reports. We have
not received any report from the Delhi
Administration so far. If the Delhi Admini-
stration send us any report. we will
examine it on the basis of fact mentioned
therein. The Evalution Team has gone into
the working of the Central Gosamvardhan
Council and I see no reason why a scparate
inquiry necessary.

At the end, T would say that what
really should attack the attention of the
Parliament is what should be done in order
to improve the status of cows or the status
of cattle in the country. Unfortunately, wo
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worship cow but we neglect cow. Though
therd are many worshippers of cow
and we say so many, things in favour
of cow, in practice, we do nothing. That
is why cows in our country give very little
milk as compared to the world average.
So, the scientific attitude is necessary if
we have to develop cow asa very useful
animal in the country.

SHRI KANWAR LAL GUPTA :
What about the Delhi Administration’s
suggestion ?

SHRI ANNASAHIB SHINDE : If the
Delhi Administration wants, they may start
on their own. We have no objection. This
is not the activity of the Central Govern-
ment. If the State Governments are inte-
rested, let them start on their own. The
Delhi Administration is also having their
own administration. Instead of criticising
the Central Government, why not the
Delhi Administration really do something
and set an example to others asto how
Gosadans can be managed ?

st O® gww @ ;9w w9
AT AT IAT AH L@ E, I
i ogt AR A § . [sqwana ).,
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SHRI' ANNASAHIB SHINDE : I am
saying on the basis of information with
me. I can appreciate the anxiety of the
hon. Member. Ican only say on the basis
of the information with me.

Wiw wETw gt i
& draT wrowT TIRAA 2 73 § dfa
oG FAEdY FUq & fre Jar Ay §

SHRI ANNASAHIB SHINDE : Ido
not agree with you as to what trans-
pired there.

Then, somebody said that cattle are
being taken to China. I do not think there
is any such movement of cattle because it
will be uneconomical to take cattle to
such a long distance. The Government of
India at least has no such information from
any State Governments.

18.18 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Saturday, December 14,
1968/ Agrahayana 23, 1890 (Saka)



